RNI No. MAHENG/2009/35528

aw 3, 3F QY] AR, TR 34, 0%9/ATT &, Tk 233¢ [ g ¢ e : T .00

SAHTYNUT HHTEH 30

TTTerhel AT

TeRTE, faarize™ afufam g U wenfue deid Ry F Feet faftaw sufor
fafer @ = fawmmege et fagEs (P o).

ERRATA

In the English translation of the Maharashtra Prohibition (Amendment)
Act, 2017 (Mah. Act No. XIX of 2017), published in the Maharashtra
Government Gazette, Extraordinary No. 24, Extraordinary Part VIII, dated
the 16th January 2017, at pages 1-3, on page 2,—

(i) in line 9, for “ may, by ” read “, by ”;

(i) in line 13, for “or” read “of ”.
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